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CENTRAL administrative tribunal
PRINCIPAL BENCH

0.A. NO. 1624/2000
"n 0. A. NO. 1584/2000

0 A NO.1726/2000
O.A. NO.1943/2000

Ne« Delhi this the 16th day of October

■ HON'BLE .SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN
lShON'BLE SHBI S.A.T.RIZVI, MEMBER (A)

OA No 1624/2000

.  ' • <' i" ,Smt. Abha Bhardwaj
'  W/o Dr. R. Bhardwa j „

•  R/o D-1/8. DDU Hospital . lies Ldeut la I Lumpl^
Ear i Nagar , New Del.hi-6 i .

■?. Srnt. Madliu S liar ma
W/o Shri R.K.Shanna
R/o M-38, New Mahav i r Nagai'
New Delhi .

'  ,3 Smt.Kauta Vohra
W/o Shri Devehder Vohra

,y; . : R/o 109/B. Raiiiesli Nagar
■ S. New DeIhi .

4. Smt. Rekha Pathak
W/o Shri G.D.Pathak
R/o 46, Laxmi Apartments
Sector 9, Rohini
Delhi.

rt 5. Smt. Ra jn i Sat i
\ t.:-£ U W/o Shri C. S. Sat I

II ' - R/o B-549, Sector 51
i "! Kendriya Vihar

;i L- Noida.
pi Srnt. Renu Saxena

W/o Shri A.K.Saxena
R/o C-7/60, East of kai Lash
New Delhi .

7. Ms.Tajinder Kaur
D/o Sardar Narayan Siiigii
R/o DA/99/C Ear I Nagar
New DeIh i.

8. Smt.Usha Rani Sharma
W/o Shri V.B.Sharma
R/o 28, Plot B-5
Deluxe Apartments
Vasundhara Enclave
Delhi.



.xJ

9. 'Bharat BUusliau
S/o Late Slir i A . G, Lakhr;i'a
R/o 99-B, Hamesh N.g«r
DeIhi.

(  By Sh.B.B.Raval and Shri K.N.R.Pi 1 lay,
Advocates)

-versus-

Shr i Commiss ioiier
Kendriya Vidyalaya Saugatlian

Institutional Area
' shaheed-.Jeet . Siiigh Marg

Delhi-no 016. ■ ■ ■ Hes|.oi.cleiU

. ,'5?(By Advocate Shri S.Rajappa)

|r, Oa' No. 1 584/20,00

1 . D.r • Vi vekanand in i Jain
Yoga Teacher, Viatiesii Kendriya Vid\alaya
Kamia Nehru Nagar
Ghaziabad.

2. Vipin Kumar Anaiid
Yoga Teacher, Kendriya Vidyaia>a
G o1e Market

New De 111 1 .

,3 . Smt. Poonam Sehva 1
■  ■ X .. Yoga Teacher , Kendr iya Vidyalaya

Gole Market ~

New Delhi . • • • A.ppl i'anls

(  In person)
I

-versus-

^  The Commissioner
'  Kendriya Vidyalaya Sangathan

., 18, Institutional Area
1  AShaheed Jeet Singh Marg

GNew Delhi. • • ■ Re;.-;pi inui-,Mit:

-:(By Advocate Shri S.Rajappa)

(3). OA. No. 1728/2000

Arun Kumar Vashisht
K.V.No.2, Delhi Cantt.

DeIhi. • ■ • tpi' 1 i ea n t

,( In person )
-versus-

The Commissioner

Kendriya Vidyalaya Sangatliau
^ ̂.;.,18, Institutional Area
,\Shaheed Jeet Singh Marg
G,.^New Delhi. • • • ResiioudenL

(;

A,(By Advocate Shri S.Rajappa)

i
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OA No. i9437"?nnn
_ -5

Vaidya Nath Jha
Voga Teacher
K.. V. No. 1
He Ih t Cantt.

( In person )
App 1 1 cant:

1.

3.

-versus-

yUnion of India, throui^h
-Secretary
Ministry of HRn
Shastri Bhawan

.(.New Delhi ,

Or,E.Prabhakar
Education Officer
IS Institutional Area
Shaheed Jeet Singh Mary
New Deilii-iiooi6,

, The Pr inc ipa i
K. V. No. 1

:  j?®IIi.i Cantt.

(By Advocate Shri S.Rajappa) Respondent

"  0 E R CORAL)
Shri Justice Ashok Agarwal;-

'" %• •

■ Aggrieved by the orders passed by the Tr.huru,]

'»« approached the<:ourt Of Delhi whererr, a copse,rt order was passed
-thor.sipg the Board of Coverpors to t,a,,„ a p,

Board Of aoverpo,-.,.
'■'.Of^ed, has issued its d,reci,„ps b,r ap order passed

7.9.2001. In the oxrcumstances, in our N tcn
nothing how survives in the present OAs. The order of
tbe Board.ofOovernorsof 7,,,200i, .fat al ,
-- - ..fresh cause Of aot,OP, PreseptO.is
-'■-.stances stand disposed of with „o order as ,,,
oosts. ... ,

(S.A-T.R izvi)
Member (A)
/ s n s /

(Asholk lAga/nvaJ )
ChaiVman


